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On my Ministry's advice MI IDPL and 
Mj D~y' Medical have rushed addition( I 
supplie of the equivalent anti.. hyperten-
sive product name1y, Emdop and Meldopa 
to the areas of reported shortag~.. To 
en ure continued availabilty of the e 
drtlgS Mis IDP have been given addi-
tional quantity of the bulk drug, Methyl 
Dopa and asked to keep a buffer stock 'of 
the formulation. 

(b) The New Delhi Municipal Com .. 
mittee has reported that the NDMC 
Central Store has suffici nt stock of dmgs 
and regular supply to hospital and 
dispensaries is made according to their 
requirement. 

Forign Exchange Spent by ngineers India 
Limited 

1265. SHRI R. N. RAKESH : Will 
the Minister of NERGY be plea ed to 
state: 

(a) whether it is fact that 'EJilineers 
India Limited has spent more foreign 
exchange than it earned during the year 
1982-83; 

(b) jf so, the reasons therefor; and 

(c) the teps taken to prevent suCh 
occurences ? 

I THE JAINI TER 9F STATE IN' 'VHE 
DEPARTMENT OF PETROLEUM IN 
THE MINISTRY OF ENERGY ,(SHRtI 
'GAROI SHANKAR MISHRA) .:., Ea) 
No, Sir. '.' 

(1:;) and ( c) Does not arise. . ... I 
'" • ,.' ':' l " 

, • ,1' • .. it' I', i 
Adv rtisements of Products m N, PfpeJ's, 

Magazines etc. ' .. ' / 

1266. SHRJ MANOHAR LAL SAINI: 
wnr the Minister of IN ORMATI(jN 
AND BROADCASTING be ' pleased to 
state: 

,. I,. . 

,;," .... ' .. 

(a) whether ' qovernment . ~re , a~af~ 
that the advertisets do not give their 
PO$tal addresses aloos: with the a4v~rti" .. 

men t of heir products in tho new papers, 
magazines, etc. thereby making it difficult 
for tb public to correspond with them in 
case of need as it has been felt recently 
that the producers arp marketing 
spurious ,tuff; 

(b) . if ,so, the reasons therefor; and 

( c) the steps Government propose to 
take ta ensure tpat the adverti ernent 
give their full posta] addresses with their 
adverti ements '1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING AND IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI MAL IKAR'JUN) : (a) 
Yes, Sir. 

(b) and (c) Government doe not have 
any control over the advertisements 
released by the ·private adverti ers to 
newspap rs. It is primarily for the 
adverti ers and tbe newspaper industry 'to 
promote advertising ethics. 

Arrear of Employers' Contribution to 
Employees' Provident Fund 

267. SHRl SUSaI 
CHARYA: 

BHATTA-

I, I',' j /' SHR~ ~. ,BALAN~NDAN :. 
, ,'. > " , .:. i, .-

Will ,the Mjni ter. of LABOUR AND 
REHABILITATION be pleased to 
state: 

(~) whether there is ,a mounting 
arrear of employers . contribution to 
Provident ' Fund; . . 

." "1' .' . ' , 
1 (b) if so, th~ total amount of arrear 

a~rued t~l! September .. 1983; and 
", I "1 , , •••• 

( c) how many managements have been 
used against for mis\lse and misappro-
priation of Employees' Provident Fund · 
during last one year? 

t . ' , ' (.' 

,1 II ',' • _ f ,. 

THE MINISTER OF STATE IN THE 
MlNlSTRY OF LABOUR ANO REHA"!. 




